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<b) whether more quantity will be 
taken by the Centre during the re
maining period;

(c) which are the other States which 
have exported paddy and rice to the 
Centre during the same period; and

(d) the State-wise quantity of rice 
and paddy exported so far to the 
Centre?

The Deputy Minister of Food 
Agriculture (Shri A  M. Thomas): (a) 
H ie Punjab Government have pro
cured rice but not paddy for the 
Centre during the year 1959-60.

(b) Yes, Sir.
(c) Rice has been procured by or on 

behalf of the Centre also in Andhra 
Pradesh, Madhya Pradesh and Orissa. 
Paddy has been procured for the 
Centre only in Orissa.

(d) A statement showing the quan
tities of rice and paddy procured for, 
and delivered to, the Centre in the 
different States from the beginning of 
the financial year 1959-60 up to 10th 
December, 1950 is given below.

S t a t e m e n t

Statement showing the quantities of 
rice and paddy procured for, and deli
vered to, the Centre in the different 
States from the beginning of the 
financial year 1859-60 upto 10th Decem

ber, 1959

Nam* of ths Scare Ric*(in tons) Paday ( n tonf)
Andhra Pradesh 44.385 Nil
Madhya Piadcsh 2.49,254 Nil
Pupjpb . 59.152 Nil
Orissa 1,12,784 67,641

Steel for Bridges ia Punjab

)tU . Shri D. C. Sharma: W ill the 
Minister of Transport and Conmani- 
wbHmmi be pleased to state:

(a) the quantity of steel allotted to 
Ptp»|ab for tike tw M tertha of 

w  Natural Highway* during

(b) the quantity actually supplied 
during the year;

(c) whether the construction of any 
bridge has been held up on account of 
short supply of steel;

(d) if so, the names of the bridges 
held up;

(e) whether Punjab Government 
have made representations in the mat
ter; and

(f) if so, the action taken thereon? 

The Minister of State in tike MfaUa-
tr j o f Transport CMnnumiMtSqins
(Shri Raj Bahadur): (a) 4254 tons.

(b) About 80 per cent, of the allot
ment.

(c) No.

(d) Does not arise.

(e) No.

(f) Does not arise.
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Wireless F idtttta  in Spiti ViBejr

1S17. Shri H «b Raj: W ill the Min
ister of Transport mud CanuoaaAcn*
ttoos be pleased to state:

(a) whether it is a fact that the 
Punjab Tribes Advisory Council hai 
recommended for affording wirelaw 
facilitiea to the inhabitants of Spiti 
Valley; and

(b) if so, the action taken thereon?
The Mlnlrtur at Tnuuport aad C«a>- 

iwtoIwH wi <Dr. P. Sakterayma): (* )
and (b ). Yes, but no formal request in




